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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPLE BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 433 OF 2022

PATESHWARI PRASAD v/s STATE OF UTTAR PRADESH AND OTHRS.

COMPLIANCE REPORT ON BEHALF OF SURVEY OF INDIA

1. That the present compliance report/reply is being file by Ravindra Meena
S/o Sh. Jagdish Prasad Meena aged 34 years working as Superintending
Surveyor, in office of Director, Uttar Pradesh Geospatial Directorate, Survey

of India, Lucknow.

2. That I have gone through the records maintained in the office of the present

case and competent to file the present reply on behalf of Survey of India.

3. That survey of India is National Mapping agency comes under the Ministry
of science and technology and primarily does Establishment and
maintenance of horizontal and vertical geodetic reference frame,
Topographical mapping. All types of mapping of administrative boundaries
of India, digital elevation model, large scale survey, toponomy, ortho

rectified imagery etc.

4. The Irrigation department of Govt. of U.P. vide letter dt.05.06.24 requested
the Survey of India, U.P. Directorate, Lucknow to provide the 1 meter

contour interval map of Suwawan River in Balrampur Dist., U.P.. In the said
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letter the Irrigation Dept., Govt. of U.P.requested to provide the estimate of
the expenses for the same. The copy of the letter dt.05.06.24 is annexed as

Annexure-A.

. That the Survey of India vide letter dt.14.06.24 informed the Irrigation
Dept., Govt. of U.P. to give the complete details of the area to be surveyed
so that the approximate cost of mapping can be estimated. The copy of the
letter dt.14.06.24 is annexed as Annexure-B. The Irrigation Dept., Govt. of
U.P. vide letter dt.16.07.24 provided the details of area to be surveyed and
requested to provide the 1 meter contour interval map of Suwawan River in
Balrampur Dist., U.P. The copy of the letter dt.16.07.24 is annexed as

Annexure-C.

. That vide order dt.13.09.2024 this Hon’ble Tribunal directed Survey of India
to file response for the time line of 6 to 8 months projected for survey of
Suwawan River, BalrampurDist.U.P. The copy of the said order is annexed

as Annexure-D.

. That the Survey of India vide letter dt.12.09.24 provided the Cost Estimate
for the demarcation flood plain zone of Suwawan River. The copy of the

letter dt.12.09.24 is annexed as Annexure-E.

. That Survey of India received payment from irrigation department,
Government of Uttar Pradesh and intimation letter was received vide letter

dt10.10.2024 is annexed as Annexure-F

. That in compliance of the Hon’ble Tribunal’s order dated 06.11.2024
(Annexure-G) Survey work of major part was completed by this office and

small area of 6 sq km was left due to permission issues from MOCA and
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ATC, and data was handed over to [rrigation department Uttar Pradesh vide
letter dated 10.02.2025 is annexed as Annexure-H.

10.That vide order dated 13.02.2025 (Annexure-I) Hon’ble Tribunal direct
Survey of India to complete remaining work shortly, and submit final report
to Irrigation Department. In compliance of Hon’ble Tribunal’s order this
office completed the remaining survey work and data of remaining 6 sq km
is handed to irrigation department vide letter dt 08.04.2025 is annexed as

Annexure-J

11.That Hon’ble Tribunai’s order dated 13.02.2025 para (8) mention that “
Survey of India has not filed report within timeline stipulated regarding
Flood Plain Zoning(FPZ) of Suvan River” in this regards this office want to
clarify before Hon’ble Tribunal that demarcation of Flood Plain Zone(FPZ)
done by National Institute of Hydrology on the basis of survey data provided
by Survey of India as informed by Irrigation Department UP vide letter dated
25.03.2025 annexed as Annexure-K.

oA

For Survey of India o
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Item No. 09 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 433/2022

Pateshwari Prasad Singh Applicant
Versus

State of Uttar Pradesh Respondent
Date of hearing: 13.09.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for Applicant
Respondents: Mr. Gi. Gi. C. George, for Irrigation Department and NMCG,
State of U.P.

Mr. Bhanwar Pal Singh Jadon, Advocates for Urban
Development, State of U.P.

Mr. Pradeep Misra and Mr. Daleep Dhyani Advocates for
respondent no. 3 (through VC)

Mr. Abhishek Yadav, Advocate for Nagar Palika Parishad,
Balrampur

ORDER
1 The stand taken by State of UP is that they require data from
Survey of India for which it has sought 6-8 months’ time. We do not find

any justification for such a long time.

2. Survey of India is not party before us. We implead Survey of India,
through Surveyor General, Office of the Surveyor General of India,
Hathibarkala Estate, Post Box No. 37, Dehradun, Uttarakhand as

Respondent No. 7.
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3 Office shall issue notice to newly impleaded respondent No. 7 and
Survey of India shall file its response within two weeks after receipt of the
notice. It shall ensure that a responsible officer should appear before the

Tribunal on the next date on its behalf.

4. With regard to construction of STP, stand by Principal Secretary,
Urban Development is that it has issued a letter for release of fund to
Minority Department and further work will be completed fully when funds
are received. This stand is totally untenable in as much as entire
responsibility is that of State and the State cannot take a defence that it
is awaiting funds to be released by a particular Department or
Organisation. We direct Principal Secretary, Urban Development to
proceed to get the work completed as per timeline and in any case within

three months and submit compliance report.

3. List on 14.10.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
September 13, 2024
0O.A. No. 433/2022
A
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Item No. 10 Court No. 2
BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 433/2022

Pateshwari Prasad Singh Applicant
Versus

State of Uttar Pradesh Respondent(s)

Date of hearing: 06.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None

Respondents: Mr. Gi. Gi. C. George, for NMCG, Survey of India and Irrigation
Department, State of U.P
Mr. Bhanwar Pal Singh Jadon and Ms. Gargi Chaturvedi, Advocates for
Urban Development, State of U.P.
Mr. Daleep Dhyani Advocate for UPPCB
Mr. Abhishek Yadav and Mr. Saurabh Yadav, Advocates for Nagar Palika
Parishad,Balrampur

ORDER

il On behalf of survey of India, it is said that process of demarcation of
floodplain zone of River Suav, district Balrampur has started in October
2024 and survey of India shall complete its work within four months ie.

by first week of February, 2024.

2. Let a compliance report be submitted by Survey of India with regard

to its survey work by 10.02.2025.

3. With regard to construction of STP, Sh. Bhanwar Pal Singh Jadon,

learned Standing Counsel for State of U.P pointed out that by order dated
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13.09.2024, this Tribunal has already granted three months time which is

likely to expire on 13.12.2024.

4. Let him submit compliance report by 17.12.2024.

5: List on 19.12.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
November 06, 2024

Original Application No. 433/2022
AB
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Item No.03 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No0.433/2022
I.A. No. 99/2025
Pateshwari Prasad Singh Applicant
Versus
State of Uttar Pradesh & Ors. Respondents

Date of hearing: 13.02.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for the applicant.

Respondents: Mr. Bhanwar Pal Singh Jadon, Mr. Harshvardhan Singh Rajawat, Ms. Gargi
Chaturvedi and Ms. Anjali Sharma, Advocates for respondents no. 1, 4, 5 and 9.
Mr. Gi Gi C George, Advocate for respondent no. 2, 6 and 7.
Mr. Pradeep Mishra and Mr. Daleep Dhyani, Advocates for respondent no. 3.
Ms. Priyanka Swami, Advocate for respondent no. 8.
Mr. Abhishek Yadav and Mr. Saurabh Yadav, Advocates for respondent no. 10
Mr. Pranesh Chandra Special Secretary and Mr. Ankit Kumar Agarwal, Director,
Minority department (through VC).
Mr. Pawan Agarwal, DM Balrampur (through VC).

ORDER

1 Reply dated 09.02.2025 has been filed by Additional Chief Secretary,

Minority Welfare and Waqf Department, Uttar Pradesh.

2 LLA. No. 99/2025 has been filed by respondent no. 8- Additional
Chief Secretary, Minority Welfare and Wagqgf Department, Uttar Pradesh for
exemption from personal appearance of the Chief Secretary, Minority

Welfare and Wagf Department, Uttar Pradesh.

3; In view of the reasons mentioned, I.A. No. 99/2025 is allowed and
the Chief Secretary, Minority Welfare and Waqf Department, Uttar Pradesh

is exempted from personal appearance today.

Prmexuve-+
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4, Affidavit dated 11.02.2025 has been filed by Urban Development

Department, Uttar Pradesh.

5. Affidavit dated 12.02.2025 has been filed by Executive Officer, Nagar

Palika Parishad, Balrampur.

6. Mr. Pranesh Chandra, Special Secretary and Mr. Ankit Kumar
Agarwal, Director, Minority Welfare and Wagqf Department, Uttar Pradesh
and Mr. Pawan Agarwal, DM Balrampur have appeared through VC and

we have heard the submissions made by them.

T: We have gone through the progress report furnished by State
Government regarding solid waste and sewage management and found it
inadequate in view of the facts that land for infrastructure development
with regard to solid and liquid waste management has still not been
provided. Hence solid waste generated daily and legacy waste already
dumped haphazardly unscientifically are not being treated/disposed of as
per SWM Rules, 2016. The city requires minimum 02 Sewage Treatment
Plants (STP) for the treatment of sewage generated but presently it is being
discharged directly in the Suav river. Presently, one STP is under
construction but the same is facing financial constraints and there is no
planning/proposal for construction of second STP required for treatment
of remaining sewage generated in the city. These acts of
omission/commission on the part of Urban Development Department
constitutes serious violations of SWM Rules, 2016 due to non-treatment of
solid and liquid wastes generated in the city. In these facts and
circumstances, we direct Urban Development Department to file a
comprehensive reply alongwith timebound Action Plan addressing

management and disposal of both- solid waste and sewage in Balrampur

City.
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8‘ Learned Counsel for Survey of India has submitted that major part
of the river’s zoning has been done and only small area is left which will be
completed shortly. However, Survey of India has not filed report within
timeline stipulated regarding Flood Plain Zoning (FPZ) of Suav River. The
department of irrigation has also not filed reply with regard to the progress
of identification and demarcation of FPZ on the basis of report already
submitted by Survey of India. In view of non-demarcation of FPZ, there is
all likelihood of further encroachments on one hand and undue delay in
removal of encroachments already made by construction of houses,
schools etc., We are of the view that Survey of India should submit final
report to Irrigation Department expeditiously without any further delay
and the Department of Irrigation should accomplish all the tasks of FPZ

and issue Notification in this regard well before next date of hearing.

9. In view of above discussed facts and circumstances, we also direct
the District Magistrate, Balrampur to get sign boards fixed through
concerned department at appropriate places with name of river Suav and
its origin and length. We also direct the District Magistrate, Balrampur to
publish notice in local newspaper prohibiting new constructions within
the distance of 200 meters in municipal limit and 500 meters outside
municipal limit from the edge of the Suav river till FFZ is notified to prevent

future encroachments.

10. The District Magistrate, Balrampur, who is the Chairman of District
Ganga Committee (DGC) and District Environment Committee (DEC) is
also directed to prepare an Action Plan for rejuvenation of Suav River by
involving DFO, Balrampur and also Irrigation, Panchayat, Urban
Development Departments and other concerned stakeholders and

coordinate with National Mission for Cleaning Ganga (NMCG) and seek

%
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requisite assistance in conformity with their policy and programmes for the

rejuvenation of River Suav which is one of the tributaries of river Ganga.

11. The District Magistrate, Balrampur is directed to file Action Taken
Report in this regard with all relevant details at least three days before the

next date of hearing fixed.
12. List on 15.04.2025 for further consideration.

13. In view of the facts and circumstance of the case, we consider
personal appearance of the Secretary, Department of Irrigation, and the
Secretary, Urban Development Department, Government of Uttar Pradesh,
the District Magistrate, Balrampur and representative of Survey of India,
Dehradun on the next date of hearing to be essential for producing the
relevant record and assisting this Tribunal in just and proper adjudication
of the questions involved in the case. Accordingly, they are directed to

remain present before this Tribunal on that date with the relevant record.

14. A copy of this order be sent to the Secretary, Department of
Irrigation, and the Secretary, Urban Development Department,
Government of Uttar Pradesh, District Magistrate, Balrampur and Director

General of Survey of India, Dehradun by email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

February 13th, 2025
0.A. No.433/2022
M
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2. 3R AgTHeTeh, I &1 AUSHIE T AT I |

\/Jo}?’
Qe et
o3 ¥ \O\q/\q){
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ARG deqor v
+ Survey of India
INVOICE NO. R.K/20/UPGD, LUCKNOW
Dt.10- 02-2025
&/ From waT #/To,
IBENCT 3R 31fiRiar
SR T 401 remer (Sog=) T 3457032,
R deror Ry : e
oy e o

A TR, FETH—226010

Reference your Letter No. g
The under mentioned ... have been dispatchéy to you by Hand/Registered/Parcel Post/Train.
Please sign and return one copy of this invoice

(e et /MoK A

EXIER Signature.... NOL’Q.“%‘ ........ 9% Designation..............so, s i.é.f.j{gg/’féo_o"
RS i e T et fumt, s

AT AT 3R A Namé in s lamer . Survey.of India, Lucknow

"

SPACE
: FILES FOLDERS | REMARK
2:.36TB 11598

HEaINo. SERGH] gme above

dR@/Date ]o / Z / }f ’ BRTER / Signature : v

9< / Designation ﬂ- .E = ; (ﬁa ol %5&

T W% S/ Name in block letter MO H_DYUNUS ~ ?3‘39
: )

@ | fawwr/Description
0 | ' HARD DISK
SL | No.NABV677M
No :

By Hand (Hard
SUWAWAN - disk No.
RIVER ORI &GDRB NABV677M)
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GOVT. OF INDIA
frege o1 Srated/Office of Director
YA A&l fIUTT/Survey of India
HreTeE g1/ Manchitra Bhawan
e TR T e (SEI&)
Uttar Pradesh G.D (Northern Zone)
5. fayfaavs, MIAR, &S -226010(30%0)
5, Vibhuti Khand, Gomti Nagar, Lucknow-226010 (UP)

>t e Tele-fax — 0322-2720634
?'HTQITelephone—OSZZ—Z’ilOGSS

g-ﬁﬁ@E-mail: up.gdc.soi@gov.in (Tech)
upgdc—lko@,up.nic.in (Admn)

qxE0d- |1 60O 139-C-ED (hTC H8) s 08/04/2025
dar A ;
arferemrt T,
gt @us-2, SeRTHII

(5-FeT:- ee. sdk?2.balram ur@gmail.com)

%un:_@ﬁaa%mmmﬁwaﬁﬂﬁmmﬁ@éwmésm

0.5 HIeI Accuracy &7 DEM Data, ORI ug GIS Ready vector data 3T crcicy gay
Al

TesT- 1. 3TaH FraTery ol IF ;i@m:~434/a0§0@0—2m.3ﬁ.€r., fe1ier 05/06/2024
) g Hrded H T rEaT:-a-634/39-H1 (e ) et 10/02/2025

ERCEH
Wﬂ%@aﬂ’aﬁf’\?{ﬂ@)éﬁ W’ﬁmmﬁw%sﬁma@ T,
gerad AfRTedr WY 35 @Us-2, SR F FafEEd doh e R.K/31/UPGD,

Lucknow feetien 08/04/2025 % s A A #1496 st faslY @r 0.5 HIE Accuracy
&7 DEM, DTM Data, ORI =TeT 3UeTed ST I LET el

et 3T AT 9T E

RELCUIEIRY =z .
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=l
WRTART Fderor T INVOICE NO. R .K/34/UPGD, LUCKNOW

Dt.08-04-2025

Survey of India

Iw@From war . To,

: el 3ifdHTar
e

IR YW FReNfis B (Soe) TS 31T WUS -2
AT |deor faEnT FATHI,

@'H;% W "

A TR, AETSH—226010

S AT U F0 . ST [ eRaeRNRE S / UG / ATer TSl Sar Tl gRI Heh TE ©
HO IR GRS 5 G0 B Th Ul G DIy
Reference your Letter No. 434/8030W0-2 / TASTE  f&sTeh: 05.06.2025

The under mentioned have been dispatched to you by han

sign and return one copy of this invoice : LW
BRARRSignat 7 TzDesignati gl dor
ATIERSIgNAtUre. .. it zDesignation... .4 - 0

TETE
know

T4 A% 3R H Name in Block Letter

’_—z;;"q | fagwer
wWo | Description
| DATA REMARK
Sl HARD DISK S/L.No.
No | MABVEFFM
1| SUWAWAN RIVER DIGITAL DATA
j & AN oIt fEAEer
1
| & 0.5 A Aceuriey T
‘ Provisional DEM, BY - HARD
DISK
‘ DTM Data ,ORL
|
|
i)
5 / fx;f\:\; pre
i Pa iy 2. i e = e Sl
dw | No. P 2—R ™ | 2.5

Sogd gt far / Received the above
arwa / Date &2 U\{?«_S-_ 2 weR / Signature
12 / Designation ;_‘Q\v 2 .

T 9 372 / Name in block letter

MoHAMMAD YUNUS
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(H:’i\J“I:i.'f 1 : ér_%‘a\’/u%g?/i&/
li-e¢.sdk2.balrampur@gmail.com B el ¥
CI)
I [\' “( v
Rl wideror foum
S IBIRERIEE]
S YR, Y- Frderer (S a)
5, IM*PRe vg, MR TR, a@rrraa~2z§o1o (30w0)
TElE - B /A0$0W0—-2 / THOSH0E0 / - i ~ 287 €8 /2025
fergy

mo s gRea afeve, 78 foeeh % R arg wwam-433 /2002, URTR) wE R qo
oM v @ 3 UIRT e @ e ¥ SHUE-eRMR H A T @ gae @ o o
FYerivor & wrgeeg 9 |

AN
e

T 31Ut Uslid: T-1200 /39—-C-ED / fR16-24.03.2025

DU YUIR fdvae gl v 1 dddiaT e @) wur @), Nae gR) e CRS AR

SO @ ENY B TRR H O BRI & [ vere lvﬁ S fFalvor a1 1 R e
FREICUC ST GG, Hedl, SARRIYS gRT 6T O | Sad AN B AUD R et i
e ¢l¢l Ud WU ERT 9RY T WAEV T TRl BT @RT Rul AT & @y o mr?'zr sl

affiaRy Ty el @ a1 fARr 15042025 X Use Tere W o Rglvor av & & v of

‘%vc fhdl
A g4 Bl B S IR B 9kl 1 B forg e off fvar o ger
(sﬁ‘ﬁ TR
ifereRy ifyary,
;o”v&- NI gfﬁ\‘ﬂ Ere—2
. QAR
av ; s
UHE — /¥gg-2 /yHoshodln / afdeis

R FEfaRe B el vf araes s SRIEERS
1. qe 3, Ry uRaRr-2, Ridig ud st gwmem e, Sovo, Mver |
2. SEflefor IR, ST Aved, Mgl |

Y §I TIE2

Sy /RRAVINS ‘“N\E%NN o
[fice dain nat ngt latter hwe“
(Tﬁ:% —.grﬁiﬁﬁ/ SU‘Q d /C? .

SuNEY e

cctS



